
$~1, 18-25 

* IN  THE  HIGH  COURT  OF  DELHI  AT  NEW  DELHI 

1. 

+     ITA 424/2016 

 PR. COMMISSIONER OF INCOME TAX-10               ..... Appellant 

    versus 

 JAGDISH PRASHAD GUPTA               ..... Respondent 

 

18.  

    ITA 695/2010 

 JAGDISH PRASAD GUPTA          ..... Appellant 

    versus 

 CIT            ..... Respondent 
 

19-25. 

ITA Nos. 1535/10, 711/11, 787/11, 933/11, 934/11, 935/11, 936/11 

 

 CIT                ..... Appellant 

    versus 

 JAGDISH PRASAD GUPTA          ..... Respondent 
 

Appearance: Ms. Lakshmi Gurung, Advocate for revenue in all matters. 

Mr. Shashwat Bajpai with Mr. Rajeev Saxena and Mr. Sharad Agarwal, 

Advocates for assessee in all matters. 
 

 CORAM: 

HON'BLE MR. JUSTICE S. RAVINDRA BHAT 

HON'BLE MR. JUSTICE SANJEEV SACHDEVA  
 

   O R D E R 

%    17.11.2016 

 

 At the request of counsel for the revenue, adjourned to 2
nd

 February, 

2017.  

 

 

           S. RAVINDRA BHAT, J 

 

 

         SANJEEV SACHDEVA, J 

NOVEMBER 17, 2016/vikas/ 

This is a digitally signed order.
The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
The Order is downloaded from the DHC Server on 06/04/2026 at 05:15:50


